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IN THE HIGH COURT FOR THE STATE OF TELANGANA

AT HYDERABAD
(Special Original Jurisdiction)

THURSDAY, THE SECOND DAY OF MAY
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND
THE HONOURABLE SRI JUSTICE ANIL KUMAR JUKANTI

WRIT PETITION NO: 6725 OF 2009

Between:

1.

Forum For A Better Hyderabad Represented by its General Secretary O.M.
Debara, Mani Minar No.4-1-913, Tilak Road, Hyderabad

Dr. Rao V.B.J. Chelikani, S/o. Sri C.V.B.G. Rama Rao Aged 66 years, R/o.
H.No. 12-13-705/10/A, Balaji Residency, Gokul Nagar, Tarnaka,
Secunderabad.

-..PETITIONERS

. The Gowvt. of India, Ministry of Environment & Forests Paryavaran Bhavan,

CGO Complex, Lodhi Road, New Delhi — 110 003. Represented by its
Secretary.

The Government of Andhra Pradesh, Environment, Forests, Science &
Technoiogy Dept. (Forests.l) Dept., Secretariat, Hyderabad Reptd. by its The
Principal Secretary ' ,

The Government of Andhra Pradesh, Represented by its Principal Secretary
Revenue (Asn.V) Department, Secretariat, Hyderabad.

- The Principal Chief Conservator of Forests, Government of Andhra Pradesh

Aranya Bhavan, Saifabad, Hyderabad.

. The Chief Conservator of Forests, Hyderabad Circle Aranya Bhavan,

Saifabad, Hyderabad.

- The Divisional Forest Officer, Hyderabad and Ranga Reddy Division Aranya

Bhavan, Saifabad, Hyderabad. ‘
The Director, Animal Husbandry Department Hyderabad.

8. The Andhra Pradesh Industrial Infrastructural Development, Corporation,

9.

Reptd. by its Vice Chairman and Managing Director 6th Floor, 5-9-58/B,
Parisram Bhavan, Basheerbagh, Hyderabad

The District Collector, Ranga Reddy District Lakdikapool, Hyderabad.

10. The Andhra Pradesh Housing Board, Rep. by its Chairman & Managing

Director Gruha Kalpa, Nampally, Hyderabad.
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11.M/s. Indu Techzon: Pvt. Ltd., No. 1009, Xlli Phase, Adjacertto “/1} Fhase,
Kukatpally, Hyderabad — 500 072

12.M/s. Brahmani Infratech Pvt. Ltd., No. 6-3-1109/1, Nava Bharat Chambers,
Raj Bhavan Road, Hyderabad — 500 082

' 13.M/s. Stargaze Properties Privale Limited, Construction House ‘A, 24" Road
Khar (West), Mum ai - 400 052.

14.M/s. Aga Khan Folndation, Sarojint House, 2" Floor, 6, Bhagav/andas Road,
New Dethi — 110 CO1

15.M/s. JT Holdings Pvt. Ltd., C-1, Udyog Sadan, MIDC., Andteri E.ast, Mumbai
— 400 093

16.M/s. HCL Info Systems Ltd., HCL Towers, # 44 Dwarakadas Colony, Chikoti
Gardens, Begumpet, Hyderabad - 500 016

17.M/s. Gitanjali Germs Limited, # 6, Back Bay View, Il Floor, IAama
Paramanand Roa], Opera House, Mumbal — 400 004

18.M/s. Astra Microwave Products Limited, 1-2-64/A,, | Floor, \ikram Chambers,
Parklane, Secunderabad — 500 003

19.Mls. Anantha Tecnnologies Limited, Plot No. 1355 A. Roac No. 1, Jubilee
Hills, Hyderabad - 500 033.

20.M/s. Kernex Mirco Systems, Plot No. 7, Software Units Layout, Madhapur,
Hyderabad — 500 081.

21.Smt. Koneru Govardhana, wife of K. Venkateswara Rao, Findu, ag=d about
60 years, Occupetion House wife, Resident of Plot No.9, hode| Colony,
Hyderabad — 500 018

22 Koneru Rani, wife: of Dr. N.S.D. Prasad Rao, Aged 46 years, Occupation
House wife, Resilent of 4-115, Sriharinagar, Musapet, Hyderabad - 500 018

23.Koneru Satyavathi, Wife of Late K. Rama Brahman, Aged about 58 years,
Occupation Hous e wife, Resident of Plot No.9, Mode! Colony, dyderabad.

24.Konery Gajendramma, wife of Konery Seetharamaiah, Ag:2d 7.} years,
Occupation Hous e Wife, Resident of Plot No.9, Model Colany, Hyderabad

25 Koneru Dhanalakshmi Wife of Late K.V. Krishna Rao, Hindu, £ged about 68
years, Occupaticn House wife, Resident of Plot No.9, Mocdiel Colony,
Hyderabad.

26. Koneru Rudramrna, Daughter of Late K.V. Krishna Rao, Aged aboat 46 years,
Occupation House wife, Resident of Plot No.9, Modet Colony, Hyderabad.

27.Ch. Vijayalakshrii, wife of Ch. Samabasiva Rao, Aged about 55 years,
Occupation Housse wife, Resident of Khanna Nagar, Behind E2npadu,
Vijayawada, Kris hna District.

28. Donepudi Sambasiva Rao, son of D. Satyanarayana, Aged atout 50 years,
: Occupation Busmess, Resident of Plot No.9, Model Coloryy, Hyderabad.

29. Yelamanchili Baby Saroijini, wife of Y. Jawaharlal, Aged acout 63 vears,
Occupation House wife, Resident of Plot No.9, Model Colory, Hycerabad.

30.Nimmagadda Annapurna, daughter of N. Subba Rao, Aged ahout 42 years,
Occupation Service, R/o. 4-1/5, Srihari Nagar, Moosapet, Hycerabad.
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31.Nimmagadda Seethamma, daughter of N. Madhava Rao, Aged about 43

}/\ezgs, Occupation Service, Resident of 4-115, Sriharinagar, Hyderabad — 18.
n .

32.V. Rama Krishna son of V. Madana Mohana Rao, Aged 42 years, Occupation
Business, Resident of Plot No.9, Model Colony, Hyderabad.

(Respondent No.21 1o 32 are impleaded as per Court Order dated 25.06.2009
in WPMP No.1 0047/09)

33. Deccan Infrastructure and Land Holdings Ltd, Represented by its General
Manager — Land Administration V. Vijaya Kumar S/o. V. Vittai, Aged 53 years,
having its Office in Gruha Kalpa, Opp: Gandhi Bhavan, M.J. Road, Nampally,
Hyderabad.

(Respondent No.33 is impleaded as per Court Order dated 02.05.2024 Vide
tA.No.4 of 2009 (WPMP No.14478 of 2009) in WP.No.6725 of 2009)

-..RESPONDENTS

Petition under Article 226 of the Constitution of India praying that in the
circumstances stated in the affidavit filed therewith, the High Court may be
pleased to issue a writ, order or direction more particularly one in the nature of g
writ of mandamus declaring - (i) the action of Respondent No.2 to 10 in diverting
an extent of Ac.4067 forest land situated in Imarath Kancha Village,
Maheshwaram Mandal, Ranga Reddy District which was purchased by the
Forest Dept. in the year 1956 from the estate of HEH the Nizam under the
provisions of the Land Acquisition Act and the same was notified as forest area
under Section 15 of the AP Forest Act, 1967 vide G.O.Ms. No.253 F and A
(For.lil) Dept. dated 25-2-1972 and further an extent of Ac.2400-36 guntas
situated in Mamidipally Village, Saroor Nagar Mandal, Ranga Reddy District
purchased by the Forest Dept. in the year 1956 from HEH the Nizam and notified
as forest area under Section 4 of the Andhra Pradesh (Telangana Area) Forest
Act, 1355 F vide G.0.Ms. No.2199 F and A (For.lll) Dept. dated 26-8-1965 to
Non-forest purpose without de-notifying and without obtaining the prior
permission of the Government of India as illegal, Arbitrary, violative of the
provisions of The Forest (Conservation) Act 1980 and contrary to the Article 14,

L.A. NO: 1 OF 2009(WPMP. NO: 8790 OF 2009)

Petition under Section 151 CPC praying that in the circumstances stated
in the affidavit filed in support of the petition, the High Court may be pleased to
appoint a team of officers drawn from forest, revenue and Land Survey
Department to identity and localize Ac.4067-00 of Imarath Kancha Forest Block
situated in Raviral Village of Maheshwaram Mandal and an extent of 2400 Ac. 36




Guntas of Mamidipally Forest Block situated in Mamidipalls Vilags, Saroor
Nagar Mandal of Ranga Reddy District and report the present status cf the land
and the extent of constructions by clear demarcation.

LA. NO: 2 OF 2009(WPMIP. NO: 8791 OF 2009)

Petition under Section 151 CPC praying that in the circurnstances stated
in the affidavit filed in support of the petition, the High Court ray be pleased to
direct the Respondents to stop all further constructions and non-forest activities
in the lands located in Ac.4067-00 of Imarath Kancha Foresi Blcck situated in
Raviral village of Maheshwaram mandal and an extent of 2402 Ac 36 Guntas of
Mamidipally Forest Blozk situated in Mamidipally Village, Saroor Nagar Mandal
of Ranga Reddy District and not to make any further allotments in the subject
forest blocks.

Counse! for the Petitioners: SRI GANDRA MOHAN RAO
Counsel for the Respondent No.1: M/s. ANJALI AGARWAL
Counsel for the Respondent No.2 & 4 to 6: GP FOR FORESTH
Counsel for the Respcndent No.3 & 9: GP FOR REVENUE /
SRI MOHD. IMRAN KK AN,
ADDL ADVOCATE GENEFRAL
Counsel for the Respondent No.7: GP FOR ANIMAL HUSBANDARY
Counsel for the Respondent No.8: SRI B.P. MOHAN

Counsel for the Respondent No.10: SR! G. VISHWESHWAR REDDY
(SC FOR TSHB)

Counsel for the Respandent No.11: SRI B. VIJAY KUMAR
Counsel for the Respondent No.12: SRI C. GUNARANJAN
Counsel for the Respondent No.13 & 15: SRI P. SRI RAGHU RAIA, SR. COUNSEL

Counsel for the Respondent No.18: Ms. JAGRITI DUGAR REPREENTING FOR
Dr. VENKAT REDDY DONTH! RECDY

Counse! for the Resg ondent No.19: SR J. SESHAGIRI RAO
Counsel for the Respondent No.21 to 32: M/s. K. LALITHA

Counsel for the Respondent No.33: SRI P. RAVI PRASAD

The Court made the Jollowing: ORDER




THE HON’BLE THE CHIEF JUSTICE ALOK ARADHE
' AND

THE HON’BLE SHRI JUSTICE ANIL KUMAR JUKANTI

WRIT PETITION No.6725 OF 2009

ORDER: per the Hon ‘ble Shii Justice Anil Kumar Jukanti)

Mr. Gandra Mohan Rao, learned Senior Counsel for the

petitioners.

Ms. Anjali Agarwal, learned counsel for respondent

No. 1.

Mr. Mohammed Imran Khan, learned Additional

Advocate General for the State.

Mr. B.Vijay Kumar, learned counsel for respondent

No.11.

Mr. P.Sri Raghu Ram, learned Senior Counsel for

respondent Nos.13 and 15.

Ms. Jagriti Dugar, learned counsel representing

Dr. Venkat Reddy Donthi Reddy, learned counsel for

/

respondent No.18,
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